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Supreme Court 
Aditi Sanjay Jaiswal v. State of Maharashtra, (B.V. Nagarathna and Prasanna B. Varale, JJ.), 2026 

SCC OnLine SC 389 
Air Wave Technocrafts (P) Ltd. v. Voltas Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC 

OnLine SC 394 
Arun Pati Tripathi v. State of Chhattisgarh, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine 

SC 3151 
Arvind Singh v. State of Chhattisgarh, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 

3152 
Canara Bank v. Archean Industries (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC 

OnLine SC 401 
Charan Preet Singh v. Municipal Corpn., (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2026 

SCC OnLine SC 398 
CIT v. Shirish Lakhamshi Keniya, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

3150 
Doha Bank QPSC v. China Development Bank, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari 

and Pankaj Mithal, JJ.), 2026 SCC OnLine SC 380 
Gurudwara Sehaj Parkash v. State of Punjab, (M.M. Sundresh and Sanjay Kumar, JJ.), 2026 SCC 

OnLine SC 391 
H.P. State Forest Development Corpn. Ltd. v. Prem Sagar, (J.K. Maheshwari and Aravind Kumar, 

JJ.), 2026 SCC OnLine SC 379 
Hamsaanandini Nanduri v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC 

OnLine SC 402 
JRE Infra (P) Ltd. v. Deendayal Port Authority, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and 

Manoj Misra, JJ.), 2024 SCC OnLine SC 6133 
Krishan Mohan v. State of Rajasthan, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC OnLine 

SC 387 
Manohar Burde v. Nagpur Housing & Area Development Board, (J.K. Maheshwari and Aravind 

Kumar, JJ.), 2026 SCC OnLine SC 377 
Mansirat Kaur v. State of Punjab, (Sanjay Kumar and Alok Aradhe, JJ.), 2026 SCC OnLine SC 393 
Mohd. Kaleem v. State of U.P., (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine 

SC 397 
MRP (Identity Withheld) v. State (NCT of Delhi), (Ahsanuddin Amanullah and Prashant Kumar 

Mishra, JJ.), 2026 SCC OnLine SC 388 
Myneni Purnachandra Rao v. Pulipati Badrinarayana, (Surya Kant, C.J. and Vikram Nath, J.K. 

Maheshwari and Pankaj Mithal, JJ.), 2026 SCC OnLine SC 381 
Prabhu Kumar v. State of H.P., (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 395 
Raju Damodar Jibhkate v. Shetkari Dugdh Utpadak, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 

2026 SCC OnLine SC 385 
Ram Pyarey v. Director of Consolidation, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC 

OnLine SC 390 
S. Kumar v. V. Ravikumar, (J.K. Maheshwari and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 378 
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SEBI v. Terrascope Ventures Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine 
SC 403 

Sharla Bazliel v. Baldev Thakur, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 396 
Shivaji Nagar SRA CHS v. New Shivaji Nagar Ekta Rahiwasi Seva Sangh, (Surya Kant, C.J. and 

Vikram Nath, J.K. Maheshwari and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 383 
State of Jharkhand v. Phulchand Minz, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC 

OnLine SC 386 
Subhash Chandra Nayak v. State of Odisha, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2026 SCC 

OnLine SC 392 
Subramani v. State of Karnataka, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 400 
Sunil Karosiya v. State of M.P., (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and S.V.N. 

Bhatti, JJ.), 2026 SCC OnLine SC 382 
Trilok Singh Dhillon v. State of Chhattisgarh, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 

SCC OnLine SC 6134 
Union of India v. Prakash Industries Ltd., (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine 

SC 399 
Vimalbai Manusingh Thakur v. State of Maharashtra, (M.M. Sundresh and Satish Chandra Sharma, 

JJ.), 2026 SCC OnLine SC 384 
  
Allahabad High Court 

Amit Gupta v. Dinesh Chandra Gupta, (Sandeep Jain, J.), 2026 SCC OnLine All 591 
M v. State of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine All 594 
Rahul Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 589 
Rajendra Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 590 
Rajiv Gupta Complaint Case v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 588 
Sahab Das Objection Filed v. Commr., (Irshad Ali, J.), 2026 SCC OnLine All 593 
State of U.P. v. Anshul Jagannath, (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2026 SCC 

OnLine All 592 
  
Andhra Pradesh High Court 

Akula VS Srinivasa Rao v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC 
OnLine AP 637 

B. Venkata Lakshmamma v. State of A.P., (K. Suresh Reddy and A. Hari Haranadha Sharma, JJ.), 
2026 SCC OnLine AP 629 

Edumbaku Venkateswaralu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC 
OnLine AP 636 

Gudipoodi Balakrishna v. Union of India, (D. Ramesh, J.), 2026 SCC OnLine AP 638 
Haridasu Srinivasa Rao v. Debts Recovery Tribunal, (Cheekati Manavendranath Roy and Tuhin 

Kumar Gedela, JJ.), 2026 SCC OnLine AP 639 
Konagala Nagamalleswari v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 631 
Lakku Srinivasa Rao v. Sundara Chiranjeevi, (B.V.L.N. Chakravarthi, J.), 2026 SCC OnLine AP 

630 
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M. Nagaraja Reddy v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 635 
Nimra Institute of Medical Sciences v. State of A.P., (Dhiraj Singh Thakur, C.J. and R. Raghunandan 

Rao, J.), 2026 SCC OnLine AP 634 
P.S.N. Murthy (Dr) v. Department of Science & Technology, (K. Sreenivasa Reddy, J.), 2026 SCC 

OnLine AP 632 
Yarlagadda Abbulu v. Union of India, (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 633 

  
Bombay High Court 

Arjun Shivsingh Sulane v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 
1910 

Bhagwan Laxmanrao Parde v. State of Maharashtra, (Vibha Kankanwadi and Hiten S. Venegavkar, 
JJ.), 2026 SCC OnLine Bom 1932 

Cherylanne D'souza v. Glory Immaculate D'Sylva, (Sarang V. Kotwal and Sandesh D. Patil, JJ.), 2026 
SCC OnLine Bom 1921 

Chimaji Dadu Jankar v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 
1911 

Gabriel Mordecai Talkar, In re, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 1917 
Gaurav Panditrao Aware v. State of Maharashtra, (Ravindra V. Ghuge and Abhay J. Mantri, JJ.), 

2026 SCC OnLine Bom 1933 
Iffco Tokio General Insurance Co. Ltd. v. Kalabai Shivaji Khandekar, (M.M. Sathaye, J.), 2026 SCC 

OnLine Bom 1918 
Jitendra v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 1909 
Khalil Usman Mulla v. State, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1914 
Lata Umakant Patil v. Naumi Developers, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 1922 
Mudhit Madanlal Gupta v. Emgee Enclave LLP, (Somasekhar Sundaresan, J.), 2025 SCC OnLine 

Bom 6345 
Nadim Dharmendra Kale v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine 

Bom 1912 
Pankaj Satish Rathi v. Punjab National Bank, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC 

OnLine Bom 1927 
Parveen Banu Nasir Khan v. Vahaanvatti Sizers, (Amit Borkar, J.), 2026 SCC OnLine Bom 1926 
Pradip v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 1913 
Prema Krishnan Raja v. Radhakrishnan L. Raja, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

1923 
Raigarh Jute & Textiles Mills Ltd. v. Asset Reconstruction Co. (India) Ltd., (Manish Pitale and 

Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 1928 
Shailendra Bankebihari Singh v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2026 

SCC OnLine Bom 1925 
State of Maharashtra v. Avinash Venunath Solunke, (Abhay S. Waghwase, J.), 2026 SCC OnLine 

Bom 1908 
Sudhakar Trimbak Wagh v. Jai Himgiri Coop. Housing Society Ltd., (Amit Borkar, J.), 2026 SCC 

OnLine Bom 1924 
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Sugandha Sunil More v. Shabnoor Ayub Pathan, (Amit Borkar, J.), 2026 SCC OnLine Bom 1931 
Sulochana Siddharam Mulajkar v. Iqbal Hussain Abid Hussain, (Jitendra Jain, J.), 2026 SCC 

OnLine Bom 1915 
Suyog Development Corpn. v. Union of India, (Amit Borkar, J.), 2026 SCC OnLine Bom 1929 
Trade & Exim Corpn. v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC 

OnLine Bom 1930 
Universal Test Solutions v. Punam Kumari Singh, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine 

Bom 1916 
Vellie Mary Andrade v. Glory Immaculate D'Sylva, (Sarang V. Kotwal and Sandesh D. Patil, JJ.), 

2026 SCC OnLine Bom 1919 
Vellie Mary Andrade v. Glory Immaculate D'Sylva, (Sarang V. Kotwal and Sandesh D. Patil, JJ.), 

2026 SCC OnLine Bom 1920 
Yusuf Khan v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine 

Bom 1934 
  
Calcutta High Court 

Anjali Verma Nee Puri v. Devraj Puri, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 1685 
CIT v. Alom Extrusions Ltd., (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024 SCC 

OnLine Cal 12165 
CIT v. Edmond Finvest (P) Ltd., (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024 SCC 

OnLine Cal 12166 
CIT v. Narayan Tradecom (P) Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 

SCC OnLine Cal 10821 
CIT v. Parwati Lakh Udyog, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024 SCC 

OnLine Cal 12164 
CIT v. Rahul Premier India Agency (P) Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 

2025 SCC OnLine Cal 10820 
Commr. of Customs v. A.S. Chattha Exim (P) Ltd., (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 

SCC OnLine Cal 1686 
Commr. of Customs v. Eastern Lights Industries (P) Ltd., (Rajarshi Bharadwaj and Uday Kumar, JJ.), 

2026 SCC OnLine Cal 1687 
Commr. of Customs v. Enterprise International Ltd., (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 

SCC OnLine Cal 1690 
Commr. of Customs v. Harshad Ajmera, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC 

OnLine Cal 1689 
Commr. of Customs v. Pritibala H. Ajmera, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC 

OnLine Cal 1688 
Dalmia Securities (P) Ltd. v. Calcutta Stock Exchange Ltd., (Arijit Banerjee and Apurba Sinha Ray, 

JJ.), 2026 SCC OnLine Cal 1683 
Dunlop India Ltd. v. Official Liquidator, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 1684 
Eviction Officer v. Eviction Officer, (Debangsu Basak and Ajay Kumar Gupta, JJ.), 2026 SCC 

OnLine Cal 1692 
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Securities Contracts (Regulation) Amendment Rules, 2026 
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Securities Contracts (Regulation) Amendment Rules, 2026 
Electricity (Amendment) Rules, 2026 
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Electricity (Amendment) Rules, 2026 
Indian Administrative Service (Pay) Second Amendment Rules, 2026 
IAS (Pay) 2nd Amendment Rules, 2026 
IAS (Pay) 2nd Amendment Rules, 2026 

  
Central Notifications 

Ministry of Finance [Circular No. PFRDA/2026/05/SUP-PoP/01] 
Ministry of Finance [Press Release 13-01-2026] 
Ministry of Heavy Industries and Public Enterprises [Rescinds Notification No. S.O. 3649(E) Noti. 

No. S.O. 239(E)] 
Ministry of Labour [F. No. B-16011/1/2024-E-II] 
Ministry of Personnel Public Grievances and Pensions [IAS (Pay) Second Amendment Rules, 2026 

Noti. No. G.S.R. 39(E)] 
  
State Rules 

Bihar Goods and Services Tax (Fifth Amendment) Rules, 2025 
Delhi Pollution Control Committee, Member Secretary Recruitment Regulations, 2026 
Gujarat Essential Articles (Licensing, Control and Stock Declaration) (Amendment) Order, 2024 
joint investigation of fatal Road Accidents Scheme, 2024 
Sub-Inspector, Class III, in the Directorate of Prohibition and Excise, Departmental Examination 

Rules, 2025 
Senior Industries Inspector, Class-III and Junior Industries Inspector, Class-III (Competitive 

Examination) (Repeal) Rules, 2026 
Family court (high court) (amendment) Rules, 2024 
Ahmedabad City Civil Court (Amendment) Rules, 2024 
Ahmedabad Small Cause Court (Amendment) Rules, 2024 
Gujarat High Court (Amendment) Rules, 2024 
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Commissioner of Oaths for the High Court of Gujarat Rules, 2024 
Gujarat Commissioner of Oaths Rules, 2024 
Technical Advisor, Class I, in the General State Service, under the Climate Change Department 

Recruitment Rules, 2024 
Sepoy (Male), Class III, in the Jail Department, Recruitment (Amendment) Rules, 2024 
Sepoy (Female)/Matron, Class III, in the Jail Department, Recruitment (Amendment) Rules, 2024 
Gujarat Fire Prevention and Life Safety Measures (Amendment) Rules, 2024 
Gujarat Clinical Establishments (Registration and Regulation) (Amendment) Rules, 2024 
Legal Assistant/Office Superintendent, Class III, in the subordinate services of the Superintendent of 

Stamps, Stamp and Valuation Department, Recruitment (Amendment) Rules, 2024 
Sub Registrar Grade II, Class-III, in the subordinate service of the Inspector General of Registration, 

Recruitment (Amendment) Rules, 2024 
Joint Director, Land Records, Class I, in the General State Services, under the Commissionerate of 

Settlement and Directorate of Land Records Recruitment Rules, 2024 
Gujarat Civil Services (New Contributory Pension Scheme) Rules, 2024 
Dowry Prohibition Officer cum Protection Officer, Class II, Recruitment (amendment) Rules, 2024 
Assistant Regional Transport Officer/Assistant Director of Transport, Class II, Recruitment 

(Amendment) Rules, 2024 
Extension Officer (Animal Husbandry) (Panchayat Service) Recruitment (Repeal) Rules, 2024 
Junior Pharmacist, Class III, in the Superior Panchayat Service Recruitment (Amendment) Rules, 

2024 
Laboratory Technician, Class III, Recruitment (Amendment) Rules, 2024 
Female Health Worker, Class III, in the superior Panchayat Service Recruitment Rules, 2024 
Gujarat Panchayats (Honorarium to officials) (Amendment) Rules, 2024 
Tamil Nadu Private University Rules, 2019 

  
State Notifications 

Bihar [Bihar Goods and Services Tax (Fifth Amendment) Rules, 2025 Noti. No. S.O. 60] 
Gujarat [Sub-Inspector, Class III, in the Directorate of Prohibition and Excise, Departmental 

Examination Rules, 2025 Noti. No. GG/135/2025/HD/MKM/e-file/8/2023/3897/E1] 
Gujarat [Noti. No. GG/06/2026/SB.5/OSA/102025/08] 
Gujarat [Noti. No. GU/2026/01/UKM/112018/324/D-1] 
Tamil Nadu [G.O. Ms. No. 128] 
Tamil Nadu [Noti. No. II(2)/HE/132(c)/2021] 
Tamil Nadu [Noti. No. II(2)/HE/132(i)/2021] 
Tamil Nadu [Noti. No. II(2)/HE/132(j)/2021] 
Tamil Nadu [Noti. No. II(2)/HE/132(k)/2021] 
Tamil Nadu [Noti. No. II(2)/HE/53(a)/2021] 
Tamil Nadu [G.O. Ms. No. 131] 
Tamil Nadu [Noti. No. II(2)/HE/41/(f)/2022] 
Tamil Nadu [Noti. No. II(2)/HE/609(c)/2022] 
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